12.30 hrs.

Title: Regarding reported illegal selling of kidney, eyes and other human organs in Bokaro General Hospital in
Jharkhand.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Shri Advani, he has raised a very serious matter of wrongful removal
of kidneys and eyes. Please intervene in this matter.
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THE DEPUTY PRIME MINISTER AND IN CHARGE OF THE MINISTRY OF HOME AFFAIRS AND MINISTRY OF
PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS (SHRI L.K. ADVANI): Sir, | will ascertain the facts from the
State Government on this.




